PUBLIC NOTICE
[Under Section 102 of the Insolvency & Bankruptcy Code, 2016 {("IBC"))

FOR THE ATTENTION OF THE CREDITORS
MR. PARESH DAYALJI P, L
DETAILS OF PERSONAL GURANTOR
1. Name of Personal Guarantor Mr. Paresh Dayalji Patel
{Persanal Gumtor of Sam Cobvs Put Lid)
2 Address of Parsonal Guaranior A= 201, iceroy Plaza Rai Plaza Co. Op Housing
Sociaty Ltd. Opp. Vijaya Bank, Neerbdges Bunglow
| Road, Bodakdev, Ahmedabad - 380 054

3. Insol ¥ PrOCess ¢ cete | 08.01.2025
in respect of personal guarantor under
LIBC, 2016 ! e

4 " Last éae of submission ol 8ims 93.02.2025

5./ Name anc regis¥ation nur HATT )
insalvency professional acting as Regn. No.: B8IIPADOIIP-NI001382017- 201811594
rasouticn professonal | AFA valid til: 31122025

6. Adrass and Email 1D of the resokuion | A-604 Rayal Edifice, Behind |scon Heights, Kunal
professona a3 registered with board Cross Roads, Gorl, Vadodara - 330 023, Gujarat
| Email: sachin bhattbhatt@gmail.com
7. Adcruss and E-mal D% be used for | A-G0M, RoyalEdﬁoe Bem»dlsoonﬁecgmx Kund
| comespondence with the resolution Cross Roads. Gofri, Vadodara - 390 023, Guarat
| professioral Email: ip.sachin bhattbhatt@gmail.com

Sub of false or misleadi wlshuianradpanmmamwmmwmmm
fhe Insabvency & Banknupicy Code, 2016 of any ofher applicable Laws.

Natce Is heraby given that the Hor'ble Natianal Company Law Trbunal Ahmedabad Bench CP {IB) Na.
C.P{IBY236(AHM]2024 Under Sachon 95(1} of the Insakvency and Bankruptcy filed by STATE BANK OF
INDIA, has inftated Personal Ingclvency Resolution Proozss for Mr. Paresh Dayalji Patel s 100 of IBC,
2016 vida order dated 08.01,2025 1 |A'1 263(AHM) 2024 of CP{IB)

No. C.P(IBIZISAHNI2024, Accordingly, the creditors of Mr. Paresh Dayalji Pated are hereby invied %0
submit thesr claims with proof In prescnbed From B on or before 03.02.2025, to the Resolution
Professional at the address merfiored 3t SNo. 7 above,

The credifors may submit / register details of therr claims through electronic means, or by hand or by

g SACHIN DINKAR BHATTBHATT

Date :13.01.2025 Resolution Professional

Place : Vacocara Regn. No.: IBBI/IPA-0031P-ND0013812017-2018/11514
BLIC N

[Under Section 102 of the Insolvency & Bankruptcy Code, 2016 (1BC"))

FOR THE ATTENTION OF THE CREDITORS OF
MS. NIPABEN PARESH PATEL

DETAILS OF PERSONAL GURANTOR
1. Name of Personal Guarantor ' Ms. Nipaben Paresh Patel
{Persona! Guarantor of Sayona Colors Pyl Lid)
2. Address of Parsonal Guaranior | A~ 201, Viceroy Plaza Rawi Plaza Co. Op Housing

Society Ltd. Opp. Vijaya Bank, Near .'udgss Bunglow
| Road, Bodakdev, Ahmedabad — 380 054

3. Insolvency process dete | 08.01.2025
in mp‘d of mord guarantor undier
/IBC. 2016 |
4 Last caw cf submwm of claims 03,02.2025
~ DETALS OF RESOLUTION PROFESSIONAL
5. Name and regis¥ation rumber of SACHIN DINKAR BHATTBHATT
Insahency professional acting as Regn. No.: BEIIPA-DI3IP-NO001382017-2018/11504
resolution professional AFA valid til: 31.12.2025

6. Adress and Email 10 of he resoksfion | A-604, Rayal Ecifice, Behind I500m Heights, Kunal
professional as registerad with board Cross Roads. Gotrl, Vadodara - 390 023, Gujaral
_____ ) Emﬂ: sachin bhat!bhaﬂ@gm&! com
7 Address and E-mal ID % be used for | A0, Rcya! Edifice, Bahind Iscon Hmuhls Kunal
p e with the ion Cross Roads, Gorl, Vadodara - 380 023, Gujaral
pvnfesw Emaik: ip.sachin bhattbhatt@gmail.com
Submission of fatse or misleading claims shall atiract penakes In accordance with the pravsion of
he Insoivency & Bankrupicy Code, 2016 or any other appicable Laws.
Notice is hareby gvan that tha Hon'ble National Company Law Tribunal, Ahmedabad  Banch n CP (1B)
Na. C.PBY237(AHMI2024 Under Section 45(1) af tha Insclvency and Bankiupicy fled by STATE BANK
OF INDIA, has initiatad Parsoral Insolvency Resolution Process for Ms. Nipaben Paresh Patel u's 100
of IBC., 2016 yide ceder cated 08.01,2025 in WW1292(AHM) 2024 of CP (18] No. C P.(IBN237(AHM)2024,
Accordingly, the creditors of Ms. Nwmmmmmwmwmwthmmam

in prescribed From B on or belore 03.02.2025. 1o o Resolution P ional at the address ioned ot
SNo. 7 abova.

The creditors may submit / register dolails of their claims through electronic means, or by hand or by
T pow SACHIN DINKAR BHATTBHATT
Date : 13012025 Resolution Professional

Place : Vadodara Regn. No.: IBBI/IPA-0031P-NDOO138/2017-2018/11514




